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The Slinister of Mines and
Metals (Dr. Chenna Reddy) (a) and
(b). Hindustan Steel Limitsd has con
ducted certain sample studies in aress
of likely surpluses which have indi-
cated that such surpiuses are mostly
in the unskilled, semi-skilled and cleri-

against
ing out of the expansion of the plants

(¢) The whole question of the re-
organisation of Hindustan Steel Limit-
ed in all 1ts aspects 15 at present under
the consideration of Government
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Requisitioning of Cotion-Bales
*16823 Shri C C. Desal:
Sbhri BR. K. Amin;
Will the Minister of Commerce be
pleased to state

(a) whether it 15 a fact that the
recent measures of requimtioming of
cotton-bales from the traders and sup-
plying cotton at a fixed rate, has caused
grave lossee to thousands of traders
and rullions of cultivators,

(b) whether 1t 15 also a fact that
such measures have proved ineffective
n view of the fact that the cotton
textue mulls are free to sell yarn at
any price in the market and about 80
per cent of the cotton textile produc-
tion is not under price control, and

(c) whether the cotton requisition
machinery has resulted into a new
source of bribery for those who are
in charge of it*

The Minister of Commerse (Bhri
Dinesh Singh) : (a) to (c) Cotton has
been requsitioned at the appropriate
ceiling prices There should not, there-
fore, be any question of losw to an¥
grower or cultvator The traders,
who may have speculated and effected
purchases at hugher prices vis-a-vis
the ceiling prices of cotton in the ex-
pectation that the ceilings would not
be enforced by Government by re-
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quisitioning leading to bribery, there
have been no serious complaints to
this effect
Handicrafts apd Handloom
Export Corporxtien

*1004, Shri 8. K. Sambandhan: Will
the Mumuster of Commerte be pleased
to state

(a) whether 1t 18 a fact that the
Handicrafts and Handloom Export Cor-
poration paid ‘pugree’ New Francs
8,50,000 for an accommodation in Pars,

(b) if so, whether 1t 1s a fact that
it got the prior approval of Govern-
ment, and
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{c) it so, the circumstances under
which the approval was given?

sidering all aspects of the case, Gov-
ernment agreed to the proposal of
Handlooms and Handicrafis Exports
Corporation to open & shop-cum-depot
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*1005. Shrl Vishwa Nath Pandey:
Shrl Yashpal Stngh: |
Shri Ram Gopal Shalwale:
Shrl K. P. Singh Deo:

Will the Minister of Industrial Deve-
lopment and Company Affairs be pleas-
ed to state

(a) whether Government propose to

set up two newsprint factories in the

ative or public sector with the

help of UNESCO and with foreign
collaboration,

(b) 1if so, when, and

(c) the total amount of expenditure
on the scheme?

The Minister of Indastrial Develop-
ment and Company Affairs (Shri F. A.
Ahmed): (a) to (¢) There is no pro-
posal at present for establishment of
any newsprint plant in the country
with the help of UNESCO However a
proposal for the establishment of news-
print plant m Public Sector 15 still
at exploratory stage and it 15 not pos-
sible to state at present as to when
the proposal will materialise and how
much will be the total amount of ex-
penditure on the scheme

Public Sector Steel Plants

+1006. Shri Bhogendrs Jha:
MVM‘VHNIII’:

Will the Mimster of Stee), Mines
and Metals be pleased to siate

(b) if so, the main festures thereof?

The Minister of Sieel, Mines aad
Metals (Dr. Chonss Rolily): (8) asd
(b) As already stated in reply to Lok
Ssbha Unstarred Question No. 548 an-
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